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NHRC takes note of ‘474 homeless
deaths in 56 days’, asks for report

Vrinda Tulsian

letters@ hindustantimes.com

NEW DELHI: The National
Human Rights Commission
(NHRC) has taken suo motu cog-
nisance of a media report, stat-
ing that 474 homeless people in
Delhi died this winter season
over a 56-day period.

NHRC issued notices to the
Delhi chief secretary and the

police commissioner, “calling for
a detailed report in the matter
within one week”, and seeking
responses regarding measures
taken to prevent further deaths.

The commission did not spec-
ify the media report it was refer-
ring to.

NHRC cited data from the
NGO Centre for Holistic Devel-
opment (CHD), which claimed
that 56 people died between

December 15, 2024 and January
10,2025 due to the lack of “essen-
tial protective measures such as
warm clothing, blankets, and
adequate shelters”.

About 80% of the unidentified
dead bodies in Delhi are believed
to be homeless individuals... The
contents of the news report, if
true, raise a serious violation of
human rights,” the commission
said.
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NHRC takes note of ‘474 homeless
deaths in 56 days’, asks for report
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letters@hindustantimes.com

NEW DELHI: The National
Human Rights Commission
(NHRC) has taken suo motu cog-
nisance of a media report, stat-
ing that 474 homeless people in
Delhi died this winter season
over a 56-day period.

NHRC issued notices to the
Delhi chief secretary and the

police commissioner, “calling for
a detailed report in the matter
within one week”, and seeking
responses regarding measures
taken to prevent further deaths.

The commission did not spec-
ify the media report it was refer-
ring to.

NHRC cited data from the
NGO Centre for Holistic Devel-
opment (CHD), which claimed
that 56 people died between

December 15, 2024 and January
10, 2025 due to the lack of “essen-
tial protective measures such as
warm clothing, blankets, and
adequate shelters”.

About 80% of the unidentified
dead bodies in Delhi are believed
to be homeless individuals... The
contents of the news report, il
true, raise a serious violation of
human rights,” the commission
said.
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Human Rights Commissions are not to be ‘toothless tigers’: Delhi HC

https://www.thehindu.com/news/national/human-rights-commissions-are-not-to-be-
toothless-tigers-delhi-hc/article69155456.ece

The case relates to an alleged fake encounter by the Special Cell of the Delhi Police
that took place on the night of May 5, 2006

Updated - January 30, 2025 12:59 pm IST - New Delhi
Soibam Rocky SinghSoibam Rocky Singh

The Delhi High Court has observed that the purpose of the Human Rights Act and the
reasons for its enactment would be nullified if the National Human Rights
Commission (NHRC) is rendered powerless and held to be “mere recommendatory
bodies”.

“‘Human Rights Commissions are not to be ‘toothless tigers’ but have to be ‘fierce
defenders’ safeguarding the most basic right of humans i.e., the right to live without fear
and to live with dignity,” a bench of Justice Prathiba M. Singh and Justice Amit Sharma
remarked in its January 28 judgment.

The court said the recommendations of the Commission are “binding in nature”. The
government, however, is not without remedy and can always seek judicial review of the
recommendations, it added.

The court was hearing a petition filed by the parents of a man, who was killed in an
alleged fake encounter by the Special Cell of the Delhi Police in 2006, seeking a CBI
enquiry and enforcement of NHRC’s order granting compensation of X5 lakhs to the
legal heirs of the deceased.

The case relates to an alleged fake encounter by the Special Cell of the Delhi Police
that took place on the night of May 5, 2006, where five members of the Ayub/Aslam
gang died and the 6th member is stated to have escaped into the darkness.

The police had said that the gang was involved in more than 70 cases of murder,
attempt to murder, dacoity, robbery, rape etc. The name of the five members are Ayub,
Sanjay, Shehzad/Babu, Aslam and Manoj.

Mr. Kiran Singh, father of Late Manoj, moved the court saying that his son used to run a
provision store called, which is now being run by him. Mr Singh claimed that his son did
not have prior criminal antecedents. He was made accused in two FIRs and in both
these cases he was acquitted.
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The deceased Manoj, was 31 years of age in the year 2006 and is now survived by his
wife and two daughters as also his parents. Mr Singh stated that Manoj’'s wife had
abandoned the family sometime in the year 2008 and his two daughters have been
brought up by their paternal grandparents i.e., dada (Petitioner) and dadi.

The NHRC though initially directed a CBI inquiry into the matter, however, later on
February 5, 2014, directed payment of compensation of %5 lakhs each to the next of kin
of the deceased.

Mr. Singh argued that no CBI inquiry has been conducted till date and neither
compensation has been given to the legal heirs of the deceased person, as directed by
the NHRC.

The court said that an inquiry by CBI “is not warranted in the present case” but ordered
that the compensation amount be paid to the legal heirs. It noted that the decision to
give compensation has not been challenged by the Home Ministry “for all these years”.

‘Having held that the recommendations of the Human Rights Commission would be
binding in nature, this Court is of the opinion that the compensation, as awarded,
deserves to be paid,” the court said.
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NHRC Begins Online Internship to Train Students in Human Rights

https://apacnewsnetwork.com/2025/01/nhrc-begins-online-internship-to-train-students-
in-human-rights/

By: Editorial Desk January 30, 2025 in Education, Governance, HR Reading Time: 2
mins read

New Delhi: The National Human Rights Commission (NHRC) has launched a two-week
online internship program to educate undergraduate and postgraduate students on
human rights laws and their application in India. The program, which started on January
27, has selected 80 students from various academic backgrounds across the country.

Focus on Human Rights Education

During the inaugural session, NHRC member Justice (Dr) Bidyut Ranjan Sarangi
stressed the significance of human rights protection and India’s legal framework
supporting it. He urged students to engage actively and use their learning to support
marginalized communities.

Devendra Kumar Nim, Joint Secretary at NHRC, provided an overview of the
curriculum, which includes lectures and virtual tours of institutions like Tihar Jail. The
internship also involves competitions and interactive sessions aimed at enhancing
participants’ understanding of human rights issues.

Practical Exposure Through Virtual Tours

The program integrates practical learning with theoretical discussions. Virtual visits to
correctional institutions and case studies on human rights violations are part of the
training, giving students a real-world perspective on human rights enforcement.

Lt Col Virender Singh, Director at NHRC, concluded the session by encouraging
participants to apply their knowledge in addressing social injustices.

This internship is part of NHRC’s efforts to create awareness and equip students with
the skills needed to contribute to human rights advocacy in India. The internship also
provides networking opportunities with experts in the field, allowing students to interact
with legal professionals, policymakers, and human rights activists. NHRC aims to use
this initiative to build a knowledge-driven approach toward human rights advocacy.
Participants are expected to submit reports and assessments based on their learnings
during the program.
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NHRC demands report on 474 homeless deaths in Delhi during Winter

https://www.uniindia.com/nhrc-demands-report-on-474-homeless-deaths-in-delhi-
during-winter/india/news/3379386.html

New Delhi, Jan 30 (UNI) Taking suo-motu cognisance of the reported death of 474
homeless persons within a span of 56 days during this winter season in Delhi, the
National Human Rights Commission (NHRC) on Thursday issued notices to the Chief
Secretary and the Delhi Police Commissioner calling for a detailed report in the matter
within one week.

In a letter to the authorities, the NHRC mentioned, “A media report, citing the Centre for
Holistic Development (CHD), an NGO working with the homeless, claims that about 474
persons have lost their lives within a span of 56 days during this winter season in Delhi.”

“‘Reportedly, these deaths occurred between December 15, 2024, and January 10,
2025, due to a lack of essential protective measures such as warm clothing, blankets,
and adequate shelters. According to the NGO’s claims, about 80 percent of the
unidentified dead bodies in Delhi are believed to be homeless individuals,” it added. The
Commission observed that if the contents of the news report are true, they indicate a
serious violation of human rights.

Consequently, it has issued notices to the Chief Secretary and the Commissioner of
Police, Delhi. According to the media report, published on January 16, 2025, many
shelters in the national capital are unable to meet the growing demand. Moreover, those
that are available often lack essential facilities such as heating and hot water, leaving
individuals exposed to the bitter cold.

The report also highlighted specific cases of people living on the streets, stating that
they face numerous health challenges, including respiratory infections, flare-ups of skin
ailments, and deteriorating mental health.
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NHRC Takes Suo Motu Cognizance Of 474 Homeless Deaths In Delhi
During Winter Season

https://www.freepressjournal.in/india/nhrc-takes-suo-motu-cognizance-of-474-
homeless-deaths-in-delhi-during-winter-season

The Commission has observed that the contents of the news report, if true, raise a
serious violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the Commissioner of Police, Delhi calling for a detailed report in the matter within
one week.

FPJ News ServiceUpdated: Friday, January 31, 2025, 02:43 AM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognisance
of a media report that according to the Centre for Holistic Development (CHD), an NGO
working with the homeless, about 474 persons have lost their lives within a span of 56
days during this winter season in Delhi.

Reportedly, these deaths have taken place between 15th December, 2024 to 10th
January, 2025, due to the unavailability of essential protective measures such as warm
clothing, blankets, and adequate shelters.

Let us know!
What type of content would you like to see from us this year?

— HubSpot (@HubSpot)

According to the reported claim of the NGO, about 80 percent of the unidentified dead
bodies in Delhi are believed to be homeless individuals.

The Commission has observed that the contents of the news report, if true, raise a
serious violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the Commissioner of Police, Delhi calling for a detailed report in the matter within
one week.

According to the media report, carried on 16th January, 2025, many shelters in the
National Capital are unable to meet the demand and those, that are available, often lack
essential facilities like heating and hot water, leaving the individuals exposed to the
bitter cold.

Citing a few specific examples of the people living on the streets, the media report has
also stated that they are facing numerous health challenges including respiratory
infections, skin ailments flair-ups and deteriorating mental health.
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NHRC takes suo moto cognisance of reported death of 474 homeless
people in 56 days in Delhi

https://nagalandtribune.in/nhrc-takes-suo-moto-cognisance-of-reported-death-of-474-
homeless-people-in-56-days-in-delhi/

New Delhi BY NTN | Thursday, 30 January, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognisance
of a media report that about 474 persons have Home » NHRC takes suo moto
cognisance of reported death of 474 homeless people in 56 days in Delhi Nation/World
lost their lives within a span of 56 days during this winter season in Delhi.

The media report, carried on 16th January 2025 had claimed that according to the
Centre for Holistic Development (CHD), an NGO working with the homeless, these
deaths have taken place between 15th December, 2024 to 10th January, 2025, due to
the unavailability of essential protective measures such as warm clothing, blankets, and
adequate shelters. Citing a few specific examples of the people living on the streets, the
media report had also stated that they were facing numerous health challenges
including respiratory infections, skin ailments flair-ups and deteriorating mental health.
Additionally, it had reported that about 80 percent of the unidentified dead bodies in
Delhi are believed to be homeless individuals

he NHRC stated that if the contents of the news report are true, they raise a serious
violation of human rights. Therefore, it has issued notices to the Chief Secretary and the
Commissioner of Police, Delhi calling for a detailed report in the matter within one week.
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NHRC A feeeht & Tdf & SR 56 a1 # 474 I9R =fdadl ot HiUa gg a1
d: Iy ferar

https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-alleged-deaths-of-474-
homeless-persons-in-56-days-during-winter-in-delhi/

Editor Posted on30 SIFARI 2025
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NHRC A el # 59 9df & M9H | 56 faT1 # 474 SR aafdaa) &) #id &1

Igd: |31 fordT - NHRC ON HOMELESS PEOPLE DEATH

https://www.etvbharat.com/hi/!state/nhrc-takes-suo-motu-cognizance-of-death-of-474-
homeless-persons-in-56-days-this-winter-in-delhi-delhi-news-dis25013007389

3TN A feeeh RHR & o7 Afed R oot gie sigad &1 Aife KT R U I8 &
3G AR g SaTe

By ETV Bharat Delhi Team Published : Jan 30, 2025, 10:46 PM IST
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Nagaland : RIgRAaT 7 guRife e} # fiRTae R fidr e &t

https://jantaserishta.com/local/nagaland/nagaland-siddaramaiah-expresses-concern-
over-falling-conviction-rate-3803813

SANTOSI TANDI 30 Jan 2025 9:55 AM GMT
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I Ufa=rd 81 3§ Uy § 37 Tadar 3R TR Ifiifa &t 96 & SRM, Wuw A
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foaT S aTa SURTY 9T §U GO BIc A 9 Afearst & Sitad, 9 SR S0 &
3R & Iearer BT THR TeT A1 8 |

Jremsht ot fagfed & we1 ™1 § 6 a9 iieR aftfaal &1 Faflid dodb HRe1 a1et 3R
U AT (aaTRit) & Y SR U3 SRt e | ool at a1t | S9H el T |
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A 9 Od d YA gSdTd D AiNG Se-aR IMRIG, IoIe T DI Ad
e &t forar u
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